
IN THE NATIONAL COMPANY LAW TRIBUNAL 

NEW DELHI BENCH- IV 

IB No. 570/ND/2018 
Under Section 9 of the Insolvency and Bankruptcy Code, 2016. 

 
IN THE MATTER OF: 
 
Basant Laharia 
 

…APPLICANT/ OPERATIONAL CREDITOR 
 

VERSUS 
 

WOG Technologies Private Limited 
… RESPONDENT / CORPORATE DEBTOR 

 
Order delivered on:.  30.11.2021 

 
CORAM: 

DR. DEEPTI MUKESH, HON’BLE MEMBER (JUDICIAL) 

MS. SUMITA PURKAYASTHA, HON’BLE MEMBER (TECHNICAL) 

PRESENT:- 

For applicant:   Mr. Mukund Rawat, Mr. Ketan Madan, 

      Mr. Ketan Manda, Mr. Himanshu Harbola, Advs. 

For respondent: Mr. Amarjit Singh, Adv.  

Memo of Parties:  

Basant Laharia 
S/o Sh. Arvind Gupta 
R/o- A-40, 1st Floor, 
Vipin Garden, Uttam NagarDelhi-110059 

…APPLICANT/ OPERATIONAL CREDITOR 
 

VERSUS 
WOG Technologies Private Limited 
Having registered office at 
E-5, Aggarwal Metro Heights, 
Unit 752, Netaji Subash Palace, 
Pitampura, New Delhi -110 034 

… RESPONDENT / CORPORATE DEBTOR 



ORDER 
 

Per: MS. SUMITA PURKAYASTHA, HON’BLE MEMBER (T) 

 

This is an application filed under Section 9 of Insolvency and Bankruptcy 

Code, 2016 filed Mr.Basant Lahariafor initiation of Corporate Insolvency 

Resolution Process against M/s Wog Technologies Private Limited,the 

respondent Corporate Debtor. 

Another application filed under Section 9 of Insolvency and 

Bankruptcy Code, 2016 in the matter of IB-839/(ND)/2019 has since been 

admitted today. As Corporate Insolvency Resolution Process has already 

commenced against the respondent M/s Wog Technologies Private Limited, 

the present application for initiation of Corporate Insolvency Resolution 

Process against the self-same Corporate Debtor has become infructuous.  

Accordingly, the present application is disposed of as has become 

infructuous. 

Leave, however, is granted to the applicant to prefer its claim before 
the Interim Resolution ProfessionalMr. Brijesh Singh Bhaduriya(IRP) who 
shall consider the claim in accordance with Law. 

Serve the copy of the order to the parties including the Interim 
Resolution Professional. 

 
 
 
 
       SD/- SD/- 

(SUMITA PURKAYASTHA)   (DR. DEEPTI MUKESH)     
MEMBER (T)             MEMBER (J) 

 


